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THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA) :
(a) Yes,Sir. The IMF Stafl Re-
port related to the 1982 Article IV
Consultation and the review of Ex-
tended Arrangement as provided for
in para 5 of Finance Minister’s letter
of September 28, 1981 to Managing
Director, IMF.

(b) No, Sir. The Staff Report
did not relate to the second year's
programme of the Extended Arrange-
ment.

(c) and (d). Do not arise.

Safety Measars in Santa Cruz
Airport

10409. SHRI M. RAMANNA
RAI : Will the Minister of TOUR-
ISM AND CIVIL AVIATION be
pleased to state :

() whether it is a fact that
Government of India are failing to
take all the required safety measures
in Santa Cruz Airport even after it
has acquired the notoriety as one
of the dangerous Airports of the
World ; and

(b) if so, the reasons therefor ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHARMA) : (a) Bombay
(Santa Cruz) airport is provided with
all the required safety measures viz,,
ground visual aids, emergency,
rescue and fire fighting services as
per the stipulated standards of ICAO
(International Civil Aviation Orga-
nization). The navigational aids,
communication and air traffic con-
trol facilities that have been provid-
ed and are operating at Santa Cruz
airport are, more or less, at par with
the facilities that have been made
available at the airports in other
advanced countries. With a view
to ensuring the safety of passengers
and appropriate Ssecurity
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arrangements at Santa Cruz airport
have also been made. These con-
form to international standards.
Action is also in hand to further
strengthen  perimeter  protection
and regulate entry into the ai

by issue of Photo Identification
Cards.

(b) Does not arise.
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Export of Jaggery

10411. SHRI P. RAJA_GOPAL
NAIDU : Will the Minister of
COMMERCE be pleased to state :

(a) whether export has been
allowed for Jaggery this year; and

(b) if so, the countries to which
it was exported ?

THE DEPUTY MINISIER IN
THE MINISTRY OF COMMERCE
(SHRI P. A. SANGMA) : (a): Yes,
Sir.

(b) Exports have been made to
Malaysia, Singapore, U.K., Oman,
etc.

Overstaying of officers in D.T.D.
and P. (AIR) Organisation dealing

with private trade firms

10412. SHRI JAIPAL SINGH
KASHYAP : Will the Minister of

DEFENCE be pleased to state ;

(a) whether the officers dealing
with private trading firms are being
rotated in D.T.D. & P (Air) Organi-
sation of Ministry of Defence Pro-
duction regularly :

(b) if so, how three permanently
seconded Air Force Officers are in
Headquarters, D. T. D. & P (Air)
Stationed at Delhi for more than 14
years at a stretch ;

(¢) is it true that one of the
above three officers had completed
twenty years and the other 17 years
in the same station ; and

(d) the reasons why some officers
are allowed to remain at a station
for such a long time ?

| HE MINIST ER OF DEFENCE
(SHRI R. VENKATARAMAN) :
(a) to (d). The transfer of officers are
made on the basis of job require-
ment taking into account the quali-
fications and experience of the
available officers and not on the
exclusive basis of dealing with trade
firms.

Two permanently seconded Air
Force Officers are stationed at Delhi
for more than 14 years in DTD &
P (Air) Headquarters of whom one
has completed 17 years in the same
station.

Allowing Civilian Employees in Army
Establishment Trade Union Activities

10413. SHRI ATAL BIHARI
YAJPAYEE :

SHRI RAM JETHMA-
LANI :

Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that in
Army establishments trade Union
activity is allowed to civilian
employees even in those units which
are predominantly manned by com-
batants and where only a smali com«
plement of civilians serve;





